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CP No. 52/2015

Sr1 G.P.Singh, Advocate, holding brief for the petitioner counsel Shri
R.K.Mishra . A report of the ROC in respect of the present petition is
received.

Registry to provide a copy of the same to the petitioner counsel
on recerving formal request. Time to file comments, if any, on the
ROC’s Report is granted till 28.8.2017.

The matter be listed on 28" August, 2017
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